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Applicants by M,D.V.Gangal,, 
holding the brief for Mr.C.Natha. 
Mr.J.I.liirafli,Asstt. 1 t01  
in the office of the Respondent 
No.2 is present. 

W.Hirwani fles an application 
which may be numbered as a Misc. 
Petition stating that the respon 
dents require some time to file 
the reply as it is not ready due 
to admiistrative reasons. But 
I find that the reply in five 
othdr similar cases has already 
been filed. Besides when this 
matter came up for orders on 
17.4.1989 - i.e. almost two months - 
ago - it had been made clear that 
if the respondents do not file their• 
reply on 13.6.1989.theY will be 
saddled with leavy cost. In view 
of this clear order I fir\ myself 
unable to agree to the respondents' 
Misc.Petition. It is accordingly 
dismissed. 
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The respondents are permitted to 
file their reply, if they so desire, 
on 10.8.1989 subject to the condi—
tion that they/ pay cost of Rs.100/—
to the applicants collectivelY jo..c.. 
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